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STATEMENT BY MINISTER
Amarnath Yatra

THE MINISTER OF HOME AFFAIRS
(SHRI INDRAJIT GUPTA): Madam Deputy
Chairman,

Hon'ble Prime Minister has already apprised
the Lok Sabha yesterday of the background of
this year's Amarnath Yatra and the salient
features of the logistic arrangements made to
cater to an unprecedented number of
prospective yaltris, as also the relief and rescue
operations carried out by the State authorities,
with assistance of the Army and Para-Military
Forces, in the wake of the tragic calamity that
befell the yatra. The untimely snow at higher
reaches along the yatra route had exposed the
yatris to extreme cold, which combined with
the exhaustion of high altitude trekking, caused
serious health hazards among the aged and the
not so healthy yatris. Torrential and incessant
rains in the State resulted in unprecedented land
slides at several places between Jammu and
Banihal on the National Highway and the yatra
route from Anantnag to Pahalgam at two places.
This had resulted in complete snapping of the
only communication link between Jammu and
Pahalgam.

Continuous inclement weather between
22nd and 24th August had prevented any air
borne rescue operations for providing succour
to the stranded pilgrims or for casualty
evacuation from any of the stations along the
yatra route. However, the army and security
forces helped in a big way on 24th itself in
bringing down a very large number of pilgrims
from the camps at higher reaches, to Pahalgam.
Lt. Gen. Saklani rushed to Pahalgam on 24th.
Air rescue operations could commence only on
25th, by which time the heavy death toll of 121
yatris had already occurred. On opening of the
weather those who were found ailing and sick
were evacuated to Srinagar with the utmost
urgency. About 150 sick yatris were provided
medical treatment in the Army Base Hospital
at Srinagar. 88 of them were admitted to the
Hospital for intensive care.

Yesterday, I visited Kashmir to have a first
hand account of the relief and rescue operations
being carried out by the authorities. 1 also
reviewed the over-all arrangements made for
the yatris at important locations along the yatra
route. During this trip, 1 visited Panjtarni, the
highest camp close to the Cave Shrine,
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Pahalgam and Khanabal. At the time of my
visit, there were approximately 100 yatris at
Panjtarni, 500 at Sheshnag, 6700 at
Chandanwari, 70,000 at Pahalgam and 6000 at
Anantnag. I talked to a large number of yatris
stranded at Panjtarni and Khanabal.
Arrangements for the yatris at Pahalgam,
Chandanwari and Khanabal were especially
reviewed as these three places together were
catering to over 80,000 yatris. I also visited the
Army Base Hospital to see the evacuated yatris
who were hospitalised for treatment.

The yatris were generally very appreciative
of the cooperation extended by the yatra
authorities and the security forces. They had
very few complaints about the adequacy of relief
or the timeliness of rescue operations which
they thought were done to the best of their
ability. Arrangements made for food items at
different sites came in for special appreciation.
No one complained of shortage of food
anywhere along the yatra route. Yatris at
Panjtarni, however, felt that blankets remained
in short supply. The administration did provide
for tents and blankets on a scale four times as
large as last year; the arrangements for blankets
made by the Administration were only
supplemental in nature, and would have
sufficed, had the pilgrims carried their own
blankets as they had been advised. However,
as things turned out, these supplemental
arrangements also proved to be inadequate due
to the unusually harsh weather conditions, and
the freezing temperatures due to unexpected
snowfall.

At Pahalgam, one yatri complained of
attempts by private shopkeepers to over-charge
for food items in their restaurants and tuck
shops. Hon'ble Members will appreciate that
whenever there is a situation of excessive
demand there is a tendency on the part of
suppliers to over-charge. Although the State
authorities were seized of the matter, the local
administration at Pahalgam was instructed to
strictly enforce regulation of prices for food
items. At Pahalgam while there is adequate
quantity of Rice, Wheat and Atta, local officials
mentioned that they were running short of
edible oil anhd pulses (dal). Instructions were
issued on the spot to rush these items from
Anantnag the communication link between
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which and Pahalgam had already been re-
established.

When [ visited Panjtamni there were about
100 yatris still stranded there. Over a dozen
yatris had been identified for evacuation as they
were not in a position to walk the distance from
Panjtarni to Pahalgam. By the time 1 returned
to Delhi, I was informed that these persons had
already been evacuated in helicopters. There
were about 2,000 yatris who were rescued from
the Cave to Baltal. All these yatris have safely
reached Srinagar where a camp has been
established for lodging. There were 6 sick
persons at Pahalgam needing hospitalisation.
They have been evacuated to Srinagar and
hospitalised. The Indian Airlines is arranging
a shuttle flight today froin Srinagar to Jammu,
and another flight from Srinagar to Delhi, to
clear the pilgrims at Srinagar.

The road link between Pahalgam and
Anantnag has already been re-established.
Between Anantnag and Udhampur, the National
Highway was blocked at half a dozen places. 1
was informed that the road upto Samrohli, 80
kms from Jammu, had been rendered traffic-
worthy by 26th August. The communication
link between Samrohli and Jammu was
expected to be thrown open for traffic by noon
today. In view of this 6,000 yatris were allowed
to move from Anantnag to Ramban and
Samrohli. A similar number of yatris were
allowed to move from pahalgam to Anantnag
where arrangement for their over-night stay has
been made at a safe place. After the national
highway is thrown open for traffic today, the
batchwise movement of yatris to Jammu will
commence from pahalgam and Chandanwadi
as per the travel plan already worked out by
the yatra authorities.

The Holy Mace of Lord Shiva (Chhari
Mubarak) was airlifted to Panjtarni yesterday.
In the normal course the Chhari Mubarak would
have been taken by road from Srinagar to
Pahalgam via Anantnag and Mattan. However,
the Srinagar-Anantnag road is till inundated
necessitating airlifting of the Holy Chhari
Mubarak to Panjtarni so that it reaches the Cave
early in the moming of 28th August, that is,
the last day on which the final pooja can be
performed.
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Out of the 70,000 yatris camping at
Pahalgam, I was told that about 15,000 had not
been able to move up to the cave for Darshan.
However, in view of the fact that they would
not be able to get to the Cave by 28th August,
they have reportediy expressed their willingess
to return. Instructions were, however, issued
to make arrangements for their movement to
the Cave should any of them desire to reach
the Cave by 28th after taking care to see that
the risk is minimal.

I also discussed the plan of the State
authorities to deal with the mortal remains of
the deceased. The number of the dead has now
gone upto 127 but the authorities had by then
been able to identify only 77 bodies. In 19 cases,
where the relatives had consented, cremation
has already been done. The local authorities
were preparing coffins for those in whose cases
the relatives have expressed the desire to take
the human remains home. As for the
unidentified bodies, photographs have been
taken by the authorities. If no relatives turn up
for identification in a day or two there will be
no option but to perform the last rites in
Pahalgam or Chandanwari itself. These bodies
are already beginning to decompose
unfortunately.

Some Hon'ble Members had asked yesterday
why advance warning was not given when there
were signs of deteriorating weather, had also
asked the State authorities what precautions had
been taken in view of the inclement weather. I
was told by the Adviser to the Governor that
on 22nd August itself, when the weather
suddenly turned hostile, instructions were
issued to the Yatra Officer not to allow yatris
to proceed ahead from the established camps
without clearance. While this instruction was
enforced at the various camps, by then
thousands of yatris had already left the
respective camps and were in between two
camps, and many of those who were at the
higher altitudes had already suffered severe
exposure. Although, in retrospect, one would
wish that more advanced meteorological
information should have been sought and acted
upon, the State authorities seem to have done
their best in minimising the damage under the
given circumstances.
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Although some minor lacunae in the
arrangements could be seen here and there in
the context of the large number of yatris this
year, the arrangements made for the yatra by
and large were satisfactory and could have been
adequate had the weather not been unusually
harsh. The State authorities, with excellent
cooperation from the Para-Military Forces and
the Army, have left no stone unturned in
handling this tragic event.

Madam, there are one or two other pieces
of information which were obtained by us later
during the course of the day.

I would like to share those with the House.

The first is that at Pahalgam, edible oil and
dal, which were reported to be somewhat in
short supply, have already been sent there this
morning from Anantnag.

Secondly, the National Highway between
Anantnag and Jamu has been thrown open for
traffic at 3 p.m. today. About 2,000 Yatris will
come to Jammu by this evening. There are no
Yatris at Panjtarni and Sheshnag. All of them
have been evacuated or they have come down
to Pahalgam. The Director of Tourism of the J
& K State Government who is an IAS Officer,
has been made in charge of the Pahalgam camp
in order to oversee all the arrangements there.

SHRI V. NARAYANASAMY (Pondo-
cherry): Madam, it is a national tragedy.
According to our reports, more than 160 people
have lost their lives. The hon Minister has
chosen to give the account of people dead as
127.

Madam, the hon. Home Minister gave an
elaborate account of all the arrangements they
made and after that to rescue the pilgrims, but
I would like to know what the arrangements
are that the Government have made. 1 would
like to submit that there has been a total failure
of the State Administration there. But,
unfortuntely, the hon. Home Minister gave a
clean chit to the State Administration and said
that the arrangements were perfectly all right.

From the Statement of the hon. Home
Minister, it appears that a clear warning system
has been developed in this country as far as the
weather condition is concerned. The
Meteorological Department is giving the
weather warning 48 hours in advance. I would
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like to reiterate 48 hours in advance. And the
hon. Home Minister in his statement has stated
that on 22nd August, the Advisor to the
Governor had informed him that the inclement
weather had started on 22nd and that the
information was passed on to the camps, and
before it could reach them, the pilgrims had
started moving. Madam, what was the
Administration doing there 48 hours before, for
the purpose of giving the clear waming to the
pilgrims, who had been in Pahalgam and also
in the Sheshnag area before reaching Panjtarni?
The hon. Minister's statement itself shows that
the information came on 22nd. At that time the
climate had started deteriorating. [ want the
hon. Minister to clarify when the State
Administration got the report from the
Meteorological Department about the inclement
weather. The reports say that 160 people died
in several camps at Panjtarni, Sheshnag and at
other places and the hon. Home Minister says
127 people died. 1 would like to know which
version is correct. I would also like to know
whether the State Government was able to
identify those people’s bodies or not.

There is a major complaint from the Yatris,
who have returned, that there were inadequate
tents in the camps to house the pilgrims who
were there. There was a warning given by the
State authorities saying that if they were pushed
out of the camp, they should inform them. They
said that the entire tents which had been put
up there were jampacked. Why was such as
situation there? Why did the State
Administration give such a waring, "If you are
pushed out of the camp, inform us"? That means
the people, who were there in the camps, were
jampacked. Sufficient tents were not there for
housing them at the camps. Therefore, I want
to know from the hon. Minister whether the
tents were sufficient for housing the pilgrims
at the temporary camps at Panjtarni, Sheshnag
and at other places. The hon. Minister to clarify
this point to the august House.

THE DEPUTY CHAIRMAN: Mr.
Narayanasamy, there are many names. If you
seek clarifications, it would be better. 1 know
that it is a national calamity for everybody.

SHRI V. NARAYANASAMY: Madam, I
agree. The entire House is agitated over this
matter.
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I charge the hon. Home Minister that he is
fully responsible for this apart from the State
administration. From the 22nd August onwards,
people started dying. Neither the State
Government nor the Central Government
responded to their calils. The hon. Home
Minister could visit the place only on the 26th
August. For four days what were the Central
Government and the State Government doing?
The hon. Home Minister has to clarify this point
because it is a very serious lapse on the pan of
the State Government and on the part of the
Central Government. They took pilgrims for a
ride. Pilgrims died in a peculiar circumstances

_ because the State administration had not taken
care of them. The Central Government was also
sleeping over the matter, Therefore, 1 would
like to know from the hon. Home Minister: Why
did the officials of the Home Ministry not visit
that place? Why was the supervisory work not
conducted? Why did your officials not go over
there? Why did the Home Minister go there
only on the 26th and not earlier? The hon. Home
Minister has to respond to all these questions
because serious doubts are there in the minds
of the people of this country that this
Government has totally ignored pilgrims who
have gone there and the State administration
has not taken care of them. People died like
not potatoes. They have not been taken care of
by the Government.

THE DEPUTY CHAIRMAN: People died
like not potatoes there?

SHRI V. NARAYANASAMY: People died
like animals. This was the situation. Therefore,
I squarely blame the hon. Home Minister for
this serious lapse. The hon. Home Minister has
to definitely answer all these questions in the
House.

THE DEPUTY CHAIRMAN: Let me call
the other person. There is a procedure in this
House: when we seek clarifications, we don't
make speeches. Unfortunately, you are making
a speech. You just put a question because 1 have
got 14 names before me.

SHRIV. NARAYANASAMY: Madam, l am
putting the last question. The hon. Home
Minister says in the last para of his statement
that there was a minor lacunae. What is that
minor lacunae? In fact, there was a major lapse
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on the part of the Government. Why did he say
that there was a minor lacunae? Therefore, this
shows that he has not taken the matter very
seriously. Don't play with the Lives of the
people. The hon. Home Minister is answerable
to the people of this country for the death of
160 pilgrims who have gone to Anantnag for
pilgrimage.
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THE DEPUTY CHAIRMAN: Mr.
Fernandes. Is there anything left?
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SHRI JOHN F. FERNANDES (Goa): Yes,
Madam. | have some important suggestions for
the hon. Minister.

THE DEPUTY CHAIRMAN: Please do not
repeat what has been said already.

SHRI JOHN F. FERNANDES: Madam, it
is a most tragic incident that the country has
ever witnessed and I do not think that if we
blame anybody, these people can be brought to
life. What we can do is we can avoid such
incidents or such tragedies in future. I do not
think that the meteorological departments are
up to the mark. You go to a Western country,
you go to the US; they will forecast the weather
for the next five days and they will tell you
precisely at what time it will rain. Madam, we
have the same technology. There was an
incident in Goa. We had a severe storm, and
the people were warned on the BBC that there
would be storm at such and such time, but the
local Meteorological Department stationed at
Panjim could not do anything because they were
caught napping. 1 think the same is the case
here also. So, I do not know whether we have
upgraded them, especiaily when there are such
festivals; whether there are any stations set up
on the route to advise the pilgrims. Madam, 1
think that there was a lapse on the part of the
administration because they had the warning,
but the communication problem was there. By
the time the communication went, the people
had already left. I do not know what system of
communication they were adopting; whether
they were using the radio or whether they were
studying the birds. I do not know what the
message system that they adopted was. We have
an RAF system, the Rapid Action Force, which
we have done to respond at a Zero Hour. This
is used only in case there is a law and order
problem. We also have a Fire Brigade in this
country. The Fire Brigade does not act only
when there is a fire, but it also acts when there
are natural calamities or tragedies. 1 want to
know from the hon. Minister whether the RAF
is under his Ministry; whether this Force, this
elite Force, is being trained to also handle such
tragedies; if not, whether this Force will be
trained to respond to such tragedies in future.

Madam, the Minister has mentioned at
page 5: "Out of 127, 19 bodies have already
been cremated; 77 are being identified. So, only
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31 bodies remain to be identified.” And he has
also mentioned that they have been
photographed. But what is the system for
identifying such bodies? Have they flashed their
photographs on Doordarshan? Their relatives
are away on the main land. They are living in
the main part of the country. I do not think that
I have seen anything on Doordarshan. So, how
do they expect their relatives or the people to
identify these bodies? Why are these bodies
being kept at Pahalgam? Why are they not
shifted to Delhi or even to Srinagar or to other
places where there are facilities to store these
bodies? I do not know whether any arrangement
has been made by the Government for speedy
disposal of these bodies.

Madam, the Minister has also mentioned
that the shuttle system has been introduced by
the Indian Airlines. I do not know whether these
people will be charged; whether they will be
freely airlifed. I do not know what facility is
made. If the Government responds to all these
queries, I would be highly obliged. Thank you,
Madam.

SHRI VAYALAR RAVI (Kerala): Madam, 1
want to make only one point. Madam, if one
goes through para 2 and para 12, which is the
last para, it is very clear that there is a failure
on the part of the administration. I do not repeat
what they have said. First of all,the Government
must inquire into why the Meteorological
Department failed in informing them in
advance. That is number one. According to his
statement, it was only on 22nd that the
information was passed on to the people. It
means that they had failed in sending advance
information because on 22nd the rain started.
From para 2 and the last para—that is para 11,
it is very clear that either the Meteorological
Department has failed in sending advance
information or there is a failure on the part of
the administration itself. Anyhow, it was only
from 22nd onwards, after the tragedy had
started occurring, after the weather had become
dangerous, that the administration started
acting. But they could not do anything till 24th.
That is number two, Will you inquire into the
failure of the Meteorological Department and
initiate proceedings against them? That is
number three. This is a century-old pilgrim
yatra. What are the proposals made? Are you
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making any arrangements to prevent such
tragedies in future? It is necessary to make some
kind of arrangements.

Lastly, Mr. Jogi has made a very important
point. This time a large number of pilgrims, an
unprecedented number of pilgrims, all of a
sudden went to the Kashmir Valley or to
Amarnath. Definitely I appreciate the whole
worship and everything.

6.00 P.M.

At the same time, there is something fishy
somewhere. Will you please try to find out how
these things happened all of a sudden, whether
any particular organisation has given any kind
of encouragement because of the present
political climate or atmosphere there? That is
a matter to be probed.

SHRI TRILOKI NATH CHATURVEDI:
Why?

SHRIVAYALAR RAVI: I am not saying that
they are responsible. I am only saying that this
is matter to be looked into.

SHRI TRILOKI NATH CHATURVEDI
(Uttar Pradesh): Madam Deputy Chairperson,
I have two comments to make in the first
instance. In the statement of the hon. Home
Minister, for whom 1 have great personal regard,
words like “unprecedented number of
prospective yatris” and “continuous inclement
weather” have been used. The whole tragedy
has been attributed to the inclement weather
and unprecedented number of yatris. Apart from
that, as was pointed out, there were some minor
lacunae. This is a calculated exercise, this is
an alibi to exonerate the administration, which
has totally collapsed, at all levels.

Secondly, I would like to express my
appreciation of the commendable work which
has been done by the Army authorities and other
security forces. This has been well attested by
the returning pilgrims.

Madam Deputy Chairperson, I have a few
clarifications to seek. The first one is this. Why
has this word "unprecedented” been used? This
year the practice of registering the pilgrims had
been resorted to and Rs. 50 were collected from
each of them and you knew the number before
the pilgrimage started. Secondly, I would like
to know whether it is a fact that—he talked
about Chandanwari, Panchtarni and so on; there
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is a six-kilometre stretch of land between
Panchtarni and the Holy Cave—most of the
casualties took place in that particular area.
What were the arrangements made knowing
fully well that it was a very narrow way? The
width of the way is hardly two-and-a-half feet.
Every year new bridges have to be built over
the rivulets and the contracts for building the
bridges are given in a casual way to the
contractors. This goes to show the callousness,
the continuing callousness and casualness, of
the administration. Did the hon. Home Minister
try to look into this aspect? 1 have not visited
that place either in any official capacity or on
my own personal capacity. But I have been toid
about it by Py large number of knowledgeable
people. Did he try to verify this particular fact?
The next thing which I woutld like to know from
the hon. Home Minister is this. A yatri
complained about private shop-keepers. 1 am
rather pained to see that Mr. Gupta tries to
belittle it. I did not expect it from the Home
Minister, a man who stood for the rights of the
people and who fought for them. He belittled it
by saying that during shortages it is a tendency
to overcharge and so on. When Nehru asked
the people whether the black-marketeers should
be hanged on the next lamp-post, I think,
persons like Mr. Gupta. ...(Interruptions)... 1If
you interrupt, Mr. Gupta, I am prepared to
exchange views no holds barred. I have personal
respect for you. But if you interrupt and if you
make any comments casually, covert or overt,
while I too seeking clarifications, I will try to
satisfy you by my overt comments. I have held
you in high regard over the years because you
belong to such a good family. Mr. Gupta's elder
brother upheld the dignity of justice at a time
when it was very difficult to do so, the way he
stood up to Suhrawardy as an Additional
Presidency Magistrate or, maybe, as a little
higher authority. I know his personal sacrifices
and his personal qualities and that is why I am
little bit pained that he should react like this
when a simple clarification has been sought.

1 am sorry. This is not my fault if more time
has been taken like this.

THE DEPUTY CHIRMAN: Then whose
fault is it? Nobody has interrupted you.

SHRI TRILOKI NATH CHATURVEDI:
Madam, for such a tragic situation, it is a tragic
response. I don't want to say it is a casual
response. The Prime Minister has assured us
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that this House is also taken as serisusly.as the
other House is taken. The hon. Home Minister
has been a Member for umpteen number of
years. | am a novice.

THE DEPUTY CHAIRMAN: 1 did not hear
the Home Minister saying anything to you.

SHRI TRILOK! NATH CHATURVEDI:
Madam, 1 face you and also the Home
Minister...

THE DEPUTY CHAIRMAN: That is the
whole trouble. You should not face them. You
should face me only.

SHRI TRILOKI NATH CHATURVEDI:
Madam, your enchanting fae always disciplines
me. But there are mikes in front of hon.
Ministers. When they even whisper, that also
goes on echoing in this House. Madam, you
know it very well, if I may be permitted to say
so.

My point is, there was shortage of basic
facilities. It is mentioned in the statement that
only one yatri complained. But a number of
newspapers have reported that it was a shame
on the part of the administration because in a
tragic situation like this many people took
advantage of it. If it has happened, I expected
from a person like him to admit it. He should
have said, "Yes, it has happened. Thereafter,
we will take care of it.” In any case, whether it
is a fact or not, and whether all the newspapers
are based or not, Mr. Ibrahim has to bring some
Bill to throttle them, though it is denied by the
Prime Minister because shortly he will have to
have a Minister for denials.

THE DEPUTY CHAIRMAN: Mr.
Chaturvedi, you are going out of the point. The
point here is, the whole country and this house
are very much concerned about the tragedy
which has affected the people who have gone
for yatra. The Home Minister went there.
Whatever he saw there, he has told you. Perhaps
one person complained to him. Maybe one
person or maybe 20 persons might have made
a complaint. ....(Interruptions).... Just a minute.
Out of 70,000 persons ... (Interruptions).
Nearly 1.00,000 or 70,000 people were there.
The Home Minister cannot ask each and every
person because he has to report it back to the
House. There was paucity of time. He has given
in gist that this is what has happened. One
person made a complaint. He is accepting it.
He is not denying it. What are you saying?
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SHRITRILOKI NATH CHATURVEDI: All
I am saying is, para 4 is an under-statement. It
is a deliberate under-statement by the
administration to underplay the wrong doings
that happened in that place. That is all 1 want
to submit.

THE DEPUTY CHAIRMAN: He will
answer it.

SHRI TRILOKI NATH CHATURVEDI:
What were the arrangements made at such
places earlier? The unprecedented number was
known to them and the requirements were also
known to them. I would like to know what kind
of medical facilities and other auxiliary
facilities were provided at the three camping
sites. Many pilgrims who have retumed have
complained of shortage of medical facilities.
Madam, 1 am looking at you. I see the Prime
Minister denying it. But it does not matter. He
is entitled to deny it. My point is, that is what
people have complained. 1 will be very happy
if that is not so. I would like to know from the
Home Minister whether he will increase the
compensation amount from Rs. 50,000 to at
least Rs. 2.5 lakhs or so, as has been demanded
by all sections of the House earlier.

I would just like to say one more thing. I do
not want to put many questions because I do
not want many of my questions to be left
unanswered as in the case of Mr.
Narayanasamy....... (Interruptions)....

THE DEPUTY CHAIRMAN: I think
nobody has answered any question. Please put
your question quickly so that there is enough
time for the Home Minister to answer. Already,
you have taken so much time.... (Interruptions)....

SHRI TRILOKI NATH CHATURVEDI: In
the statement you have said, “However, the
army and security forces helped in a big way”
On page three, you have said, “Although the
State authorities were seized of the matter, the
local administration at Pahalgam was
instructed..."] do not known what this language
indicates. Please read it. Shall I explain what
its implications are? In para five the sentence
begins with 'although'. Please read it. I leave it
to you, Madam Deputy Chairperson, to explain
to me the implications. Similarly, in para two,
you have said, "However, the army and security
forces helped in a big way on 24th iteself.”
When did the tragedy start? It did not start
suddenly on the 24th. The pilgrimage had also

started much earlier. From 22nd to 24th, what .

were the State authorities doing? It is not for
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me to answer. I have got the papers, but 1 cannot
show you because Madam, you have asked us
not to do so. The Prime Minister will also say
that many people use words which have to be
expunged later.

THE DEPUTY CHAIRMAN: I think you
are going beside the point. We are not
discussing the Prime Minister. We are
discussing the Amamath Yatra. We are going
to find out what the Prime Minister has to say.
So, do not waste the time of the House. You
have not put any question to which the Prime
Minister couid reply.

SHRITRILOKI NATH CHATURVEDI: On
every point, I have put a question. 1 just want
to know why it took so long for the State
authorities to start the relief operation. Why
did it take them so long? Thank you.

THE DEPUTY CHAIRMAN: I have got 10
names.

SHRI H. HANUMANTHAPPA
(Karnataka): Why don't you guillotine?
THE DEPUTY CHAIRMAN: I don't know

whom to guillotine because my interest is in
getting the answer and not the question.

SHRI SATISHAGARWAL.: 1 have two, three
questions.

THE DEPUTY CHAIRMAN: There are
many names before you.

1 have Mr. Suresh Pachouri. I do not know
if he is left with anything to ask. Please do not
mention anything about the language. We
should understand what the subject is about.
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THE DEPUTY CHAIRMAN: It is written
in the second paragraph. Please read it. You
must read the statement and then put the
question.

oAt gow ol frem, 43 ad ¥ ol B3
TE ATRT fra ¥ 25 e #) o e @
Hreaw | w9 w1 W g § ) s 22 e
= daw favm & ay qu freht oft Ay o
R ¥ < 25 wive § war w1 i o e
o ?

THE DEPUTY CHAIRMAN: The weather
was bad. Mr. Suresh Pachouri, I am trying to
contain the discussion. As a Presiding Officer,
it is my duty to see that if the discussion is
going in the wrong direction, it is put on a proper
track. The first statement of the second
paragraph says that continuous inclement
weather between 22nd and 24th August had
prevented any air borne rescue operations. So,
even If there were requisitions, they could not
do anything. Please read that and then put your
question because otherwise it will be wasting
the titne of the House and of the Members as
well. Put proper questions and I will permit
you.
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DR. BIPLAB DASGUPTA (West Bengal):
Madam, firstly, I would like to know whether
arrangements have been made to pass on
inforamation about the dead and the injured to
the relatives of the persons concerned so that
they can perform the last rituals or otherwise
can take any other decision so far as their dead
relatives are concerned. I feel that no proper
arrangements has been made so far to pass on
the information to the Stae capital and other
places. This is of the highest priority perhaps,
of course, after the rescue operations had been
taken up. The second point which 1 would like
to make is that this is not the first time that
such a thing has happened. People who come
to such pilgrimages are getting into major kinds
of accidents involving a large number of them.
I would also like to know whether the
Government has taken into account the fact that

" these who come for such pilgrimages are mostly

people from the plains, from villages. They are
very simple people, people who have not gone
to places outside their villages. They are
travelling long disiances and they are
experiencing a terrain to which they are not used
and they are experiencing a system of society
and life with which they are not familiar. So,
they are getting into all kinds of difficulties.
Some of them are physically hot capable of
making such long journeys but because of
religious reasons they feel like going over there.
Qoing on such a tour is something they would
want to do at least once i their lifetime. In
this kind of a situation, how are you going to
help these people? There has to be an
information:system for ensuting that such
people, before they proceed, know something
about the destinations, about the risks involved
and so on. Amarnath yatra is a dangerous thing.
It is a risky journey. It is not a simple journey.
When they come, they must be prepared for
the risks. They must know what risk to take
and what not to take. They must know to carry
things like woollen. garments, blankets, and so
on. They may not be knowing all these things.
All this information has to be passed on to them
as a matter of principle. What I feel is that there
should be a committee of experts to go through
the kind of experience which peaple had
encountered and it should work out some
remedial measures so that, in future, such things
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do not happen so regularly. The third point
which I would like to make is this. Obviously,
you cannot fight the weather. But you must find
out how much of the tragedy is due to human
factors and how much of it is due to weather.

To what extent the fact that we had been
more concerned about the security aspect of the
pilgrimage, because of the threats from
militants, that, in a sense, minimised the
importance given to the welfare aspect.
Between the security aspect and the welfare
aspect, a balance had to be struck.

I would like to know whether the balance
was properly looked into or not. Certainly, even
in the best of arrangements things can go wrong.
Otherwise there would have been no deaths
from cold in Switzerland. Every year there are
many deaths from cold in Switzerland, even in
the other most developed countries in the world.
So it is not simply a question of infrastructure,
meteorology and all that. Even with all this,
things can go wrong. So it is not that for
everything which has happened the Government
has to be blamed. That is not the way to look
into it. It is a tragedy. It is a big tragedy. One
must assess the tragedy with all its aspects. It
is not simply a political issue. Lastly, [ would
say that apart from that, even in the plains, for
example, Kumbh mela, so many millions of
people participate in the Kumbh mela. What is
the system for drainage? 1 know something
about it because in our State we have the Sagar
mela where a large number of people come
within a very short period. Now, what is the
system of drainage, sanitation, maintenance,
accommodation and inoculation Infrastructure
in most cases appears to be inadequate. So there
has to be a national policy with respect to those
congregations where a huge number of people
gather for a short period and there has be some
preparation for this at the national level to
handle this situation. Thank you.
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SHRI SATISH AGARWAL (Rajasthan):
Madam Deputy Chairman, 1 do not want to load
the hon. Minister with more questions. In
addition to what has already been asked by my
colleagues, I want to ask two specific questions.

You have stated in para 11 of your statement,
"I was told by the Adviser to the Governor that
on 22nd August itself, when the weather
suddenly turned hostile, instructions were
issued to the Yatra Officer not to allow yatris
to proceed ahead from established camps
without clearance”. I want to know, at that point
of time where this Yatra Officer was posted?
‘Was he posted in Srinagar, Pahalgam,
Panchtarni, Anantnag or elsewhere? Then, were
there Yatra Officers all over this particular area
so that you could communicate with all of them
not to permit anybody to proceed further? What
infrastructural facilities were availale with the
Yatra Officer who was either in Srinagar or
Anantnag or Pahalgam? I don't know where he
was, Was he all alone to regulate this yatra or
there were many other Yatra Officers posted
all along the route, connected with wireless sets
so that this information, not to permit anybody
to proceed further, could be communicated?
Had that been carried out and had the
instructions been given on the 22nd, the 23rd
or the 24th, this tragedy, which took place on
the 25th, would not have taken place because
the tragedy took place between 22nd and 24th.

Secondly, when did the Home Ministry get
the information from the State Government
regarding the situation in that particular arca?
Is it on the 22nd, the 23rd or the 24th? Then,
what measures were taken by the Union Home
Ministry or the Government of India to instruct
the Governor of the State, who was here in
Delhi up to the 24th night? He left for Srinagar
only on Sunday, the 25th morning waiting only
to have dinner with the Prime Minister, which
also was not pre-arranged. What message was
conveyed to the Home Ministry? Did the Home
Ministry ask the Governor and the Chief
Secretary to immediately go back to Srinagar
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before the 25th? If not, why not? If yes, when?
If that had been done, then your rescue operation
would have started, because the tragedy had
already taken place, before the 25th. 121 people
were already dead. Yatras are nothing new in
this country. We have got Khwaja's Dargah
Sharief in Ajmer. Lakhs of people visit that
place. We have got Kumbhas in Prayag,
Allahabad and Haridwar. Such nice
arrangements are made by the State
Government for tents and everything! This
tragedy took place in Ujjain. This tragedy took
place in Haridwar. And again this tragedy!
Some explanation is needed on this account
from you. ’
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HE € T SR R ke g S v fKawa
=€t &1 2 fmy TR waw v 9% alv st
=it w3 W F1 gfaee WNE 991 3 | 4
HRO TEA s # =@y T Eh ’

TR, A §:@ ¥ T e 1 9N R g g
3R T 79 e W 9 @ R W i T
Tt g ¥ T e TR # w1 it @
3R st FT TR ¥E 9= At wf
I | oftve g8 afaeme v aen # oIk e
il & W9 S MY WTEE g Wi 9% heul
FE AR fFTRRa R g R R_ =
¥/ 1 7F e v 3w 3§ == faen?

Heredn, g w3l 9 ¥ R I § qaen g
W S gEeria F W UHEAE W gH TE W
T o | B g A € e wdvE wi A
w, TFF 3, JEEed g1 i e g3 .
T | ST SO O 92 o STehanfedt &
RIS T ST ATAN Y S JTe G
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W FHEAT HT FHa | A - A9 I THAH
TR =Tyl R PR 97 3pR 3 senedfew w3
T Bt 3R $vaR T HY PR SRR HT FHAT
2 W, SER-ae B € W, 3 AT Fe
B IS T w1 HIA? 39 A8 R oS wiEs
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agq ¥ 3R I I et S ¥ | ST Sidard
FHE H LA 0 TH Y W gL HY T AW HY
T T HW? 3 w5 e i =fca &
T, g a1 T 3T HaE g2 v o T wa et
& | U 22 1T F 99 SR Q@ wRafes
HETH B IR F AR w1 T4 3 39 I
&9 # @R A d O 9§ fEa g a9

oYY o9 B B @eR Weit | /|
AT g iIFFA TN AT I TR AT T
- A A FE O E R AW AW DA
=1d gfer =) sercar et <, HE gean ) e
€ off, 1 & 9% urel a1 98 9Ee fE e
STdRaATfedt A IThRT TR Haeen & forg =1d o
Bt Tt T T fF ar iR R =7 A
HHa @ 98 WY R agi gen saem 4 '
3Iq%1 I € fR, ¥R I ARREE 61
ITEFT T TR, €A S e el fohar uwd
A o S oft It fod sa= iy 391 31 s
o7 |y &g g fo qred, 99 22 3TRd 1 99
Foghfed FETT H I TEAR A I T
9% A W § e 99 997 @ 9 aeE
FRAT TTET A | T g 91 7L = e |

HAEAT, ITP HY-9Y % ) 22 G 4 25
TR T TR ) = §, A% FAHR
g I & 98 W GIYRoT 9a9Ey 7o) Feftehret
¢t &, o ot @ it ¥ 1 g faaniem, i
# I et TR ¥ 1 9wl I feat gy @,
T qwH B oIk Afw 1 & s1E e
L6 I FE A IS AT 148
o 17 & 1 vefay 59 08 voan T saE wiey
? | I femdw 1 41 godte o ¥ A€ ¥ S
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)t 9%t W IPH T W gFES 9, 9% 9 | 7
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A E o 3t we # ham wgora ¥ i =R
$fea TaRETER, A KT [ WE T ARG
I TI EEY ITE & 41 7 & Sfwa g fim
17 3TA W TFA BT8R T T 3HET 2fcy
faem 21

THE DEPUTY CHAIRMAN: Are you
talking about Mig-27 or helicopters or are you
talking about Jet? My knowledge is very poor
in this regard.

SHRI S5.S. AHLUWALIA: I am not talking
about Mig-27. I am talking about Mig-17 only.

# w7 @ { fF azg fir 17 ) @ 3
& foe Sy 1 7SE § S eiE w .
(=aur) Ta e fl, et 79 <t wga wyea
¥ o1y =AY FE | AE STHT HINS Y TG T
T, g8l THE AS 9" & EN ) () @
B %Y 1 o™ ¥ o 9¢ ¥eniw ey fedfea
ey fufdl @ #a 6w g, a8 S0 SR B
w1 w1 T, 39S WMA-wa & S =,
IrAT 7% A udieg feeet § Sufaga T 4, ¥l
NWY, NEMGETATETFOR D @2
ey gl TRt & 9 W QU g e I
& eprht, ¥ .4 T TEn e T oy W Sh
R T H TR H IR Y, WEHE 0 A R
BREA T s ot At asani R
Y ) T, 9% o) e IV AR & wEi
wr Taga &1 9% w6 Q, Ty = 8 o
Tan? fewng Tafet awi W & 1 3 3491 7€ Y=n
T RAFF[ AT N FOAFT o= ¢ fF
it wiga gR ot & 1w fareme waam st ard &5
fére aiey R fag o o1 wwa &, FYA At
A3 Ferhq T goa &1 Hhow. nfem <t &3
¥, 9% 91 GFa ¥, TS 9159 W G4 € SR feeht
3 =g = Y HvRar / faan 9 L (ae)

wRea, AT F@ fe w1l e o @ oo
TEETEal 1 | T T T SE A W AW A
I3 g1, TEET FHAT A1 @ &1 | F1E Whi T
w1 1 off 7f A IR 7 e e € g
w3 St A wE e St A wds T gen

B g aga ¥ 11 Ire ¥ €) F vyl @ @
%150 o diar ¥ g€ 9 Wi € ol srue vt
AG @
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g wrEdt ¥ § Wi ¥ e Wi = = e
%l

e, § U 91 3w =g i fawiE@
wifs & faarg, 98 #) Terite i & fgam
T WEae = S o W& e W s iR
HAN T = W@, IqH TR T 39 q8 |
foran & @fe 8 A W s W §
& o9 fow o et @ 5 g @ e @
= femn T saet ofR S e 3wl w1
R gl & genwa w0 @ 98 ) T gfew
it ) v o oo AR D S
aTYHT AW @ T3 W@ | wdea, § w5
T € T g8 $ quemE uidal A W 9 R W
wHfaH-atE w1 & f@m §, g a9 F
Fél Wt ITor@ & ¥ | el wWe wEn aEa )

el A BRed w1 awe g @t ot
H g w1

witedl =1 e R ad we T B

‘o, i ol y@ TR g anfdt FY v
W S A e A 3= qeenia i s
& HE YHAHT | FEEa &) R A |
THEOE! A wiEd §1 K i@ @ w51 T
WEAE & | MY & fae @ fég gt 3
o & T Sl § weg w9, 3 9|
s ¢ =m0 I o1 AfFw I aw Wi anead
T w9 Ty et R, geesH A 3¢ e
e T =Y Qe 7wt 9 fF w=a K 1 e
# g ® Fardt it {9 3 F9 F '
méwmﬁmm@aﬁ%
gﬁm rfuwTd mmz{ﬁﬁ FEl...

.. (ST

I am straightening the record. What is a
clarification and what is not, I know better than

you. * T afts Yfad sifusrd awels IR gl

A e fr = &= # w0a 5000 R ) =T

wAnit A TR A 1" Y- T HdEa | T I
e Wt @ 78 e #F T ¥ ) I I v
1 GoE o0, AR Ie@ el FO A IR
i Tm FF? uifitiE weya 99 & fag =
HI 1 IeaId@ FET |gd WS ¥

‘i Tt Sivit A 3¢ favare fiemn s
T et oiE &1 E@an T¢ ¥ ) s S wagR
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e s senefedariIatdi i sa S
i & 19 SRt aw I o ¢ fame
e | ot et 3y w8 fég afiarl =) o €
ot Torerit 1 e o =1l o = et w6 o
foreft 1 3= e 6 w1 i 3% = H i i
fegw@ +4 2@ whad A? W -wE @ § T
Tgi-STet IRM A @@, Fei e i
ATy 3T forg ufeda eani’’

et st # weRH, [© WA S swﬁggm
F T & 1 Tw o T v T S S Y ww =
wH-gnds foen ... afagt smaT ¥, s warst
= Sae A9 ¥ iR et W =R w5 eik
a1 N FS et 1 33 ot st =y nee
A X, T T0E 3 T e ¥ | T e
| o 3 ATel! YRl § 9= dAweng w1 9
HLd gU 12 Wi g F A | wERa %1 AW
Y g AT D AW I W w0 ® fag
O e, EEEE e TSR 3e A T ageE
o HEN | S ATES FA § R T e i
7MW T H F A I H 160 IR
F g ¥ =@ 9 g " @ R uw
gA T ¥ 9w o9 A genfen W a%
=1 W@ 2 T 160 TR Y 3 MTYhT Wi Fedl
ERF 27T I @ O aa §, 9w IO S
XA 9= ¥ o 9= &, 7w = € o gael
T 9EE € €, 49HRA

DR. (SMT.) BHARATI RAY (West Bengal):
Madam Deputy Chairman, I share the national
sense of shock and anguish. Much has been said

on this subject, I do not want to repeat what
has been said.

I rise to make only two points.

The first is: I have personal experience of
this route because 1 have been to this Cave. 1
had gone from Pahalgam, right up to Amarnath.
The route to the Cave, as per my personal
experience, as per my personal knowledge, is
an extremely hazardous one. I came neither
from a U.P. village, which was referred to by
some Hon. Members, nor I was totally
uneducated. But we were absolutely astonished
at the terrible speed of wind. they call this place,
Shesh Nag, 'Do-afzaan’. Because of the speed
of the wind. The road is so narrow that if that
one group of pilgrims wanted to come back
while another was going up there would be a
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general stampede. There, on the road between
Panchtarni and Amarnath two people cannot
go side by side.

The point 1 want to make in this context is,
in our country, many of the temples are built in
places which are quite dangerous. One has to
take a lot of trouble to reach these temples. The
people, the yatris, have to be made aware. |
remember, there were six of us. We had three
blankets each. We were just shivering in the
cold. I think there should be a direction of 'do's
and dont's’. The pilgrims going to Amarnath
should be told: These are the things you must
do; these are the things you must not do'. The
information has to be disseminated.

I would like to know from the Home
Minister whether the Government had any
arrangement for making the pilgrims aware of
this information, of this sort of knowledge.

The second thing is—1I know I would be
making myself unpopular by saying this—the
number of yatris has to be restricted. There is
no way in which the Amarmnath route can cope
with such huge number of people. It means
speriding a lot of money on widening the roads,
etc. We cannot do this. We are not able to do
this. Therefore, there should be a system of
monitoring so that the number of yatris who
are going is checked, is monitored, and the
number is restricted when it is in excess. There
is no other way. Thank you, Madam.

SHRIMATI RENUKA CHOWDHURY
(Andhra Pradesh): Madam, may | speak from
here? 1 seek your permission.

THE DEPUTY CHAIRMAN: So long as
you do not cross the floor.

SHRIMATI RENUKA CHOWDHURY:
There is no danger of that. 1 am strongly
implanted on this side.

SHRI $.S. AHLUWALIA: Renukaji, so long
as you do not change the constituency
....(Interruptions)....

SHRIMATI RENUKA CHOWDHURY: No
levity, please.

Madam, 1 agree with the points made by
my hon. colleagues. I do not want to take more
time of the House. There are just three points
to which I would like to draw the attention of
the hon. Home Minister.
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One is: what is the compensation that we
are going to give to the families of the deceased
and the people who had suffered while
undertaking this yatra?

The second thing is: is the Government
going to take the responsibility of transporting
these people back to their home State? This
should be done free of cost. Not just to the base
camp, but back to their village, to their home.

May I make another suggestion? As was
suggested by my hon. colleague here, next time
around, we should have a registration camp,
like in the case of the Haj Yatra, where
everybody should go and register so that, God
forbid, for-any purpose should we need to
communicate, it would be a much more
simplified process, a simplified system.

These are the three points on which I wanted
to have clarification. Thank you.

SHRI SURINDER KUMAR SINGLA
(Punjab): Thank you, Madam. I am extremely
grateful to you for accommodating me. Madam,
1 do not know; India's brilliant Home Minister
is making such a clever statement and
explaining...

SHRI AJIT P.K. JOGI: Because he is
brilliant.

SHRI SURINDER KUMAR SINGLA...
what the State could do. But he did not explain
failed—the State
Administration as well as the Central
Government failed—in coping with the
challenge of this national calamity which had
occurred.

7.00 PM.

It is very tragic. Madam, many questions
were raised, but I am restricting myself to two
or three questions only.

My first query is, when tragedy was
occurring, when did the message actually reach
the Home Ministry or the hon. Home
Minister—on what date and time? Did he ever
get in touch with the State Governor at all or
not? Even if he was away from Delhi, there
was a possibility, even from Calcutta where he
was, and did he get in touch with the Governor
or did he get in touch with the Prime Minister
about what was happening and for deputing
people to take care of the situation? So I want
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to know really when and at what point of time
the Home Ministry came know of the tragedy
occurring and at what point of time the Home
Ministry acted on that.

The second question I want to put is this. I
submitted a proposal to the House yesterday
that for these religious festivals, where millions
of people gather, some kind of a national fund
has to be created so that a permanent machinery
is established to take care of these religious
festivals. I also suggested that the fund could
be around Rs. 200 crores, which could take care
of religious festivals of ali faiths without any
discrimination. Now let the Home Minister
apply his mind and let the Government apply
its mind, whether such a national policy is
needed or not. If it is needed, it has to be backed
by funds created at the Central level.

Madam, my third question is this. Amarnath
Yatra is a very sacred and revered event. For
the last 50 years people having been going there
in large numbers. As Mrs. Ray has pointed out,
the route is very difficuit and the road very
narrow. But the point is whether there is a
possibility of widening the road and building a
road and whether the Government is thinking
of building such a road or not because, unless
you improve the infrastructure at these religious
places for such festivals, future tragedies cannot
be avoided.

Lastly, I would say that because such
tragedies are occurring every year, the
Government has to apply its mind to see that
such tragedies do not occur in future. What the
State Government and Central Government
have to dois to see, if there is a natural calamity,
how tc deal with it and how to minimize the
damage in a natural calamity. Now we have
every system to anticipate what kind of natural
calamity could be or could not be there and what
arrangements should be made or should not be
made. In such a situation, | would say that there
is a need for the formulation of a national policy
for religious festivals.

Thank you, Madam.

SHRI H.D. DEVE GOWDA: Respected
Madam Deputy Chiarman, since-you have
raised certain points first, I am rising to reply
to them. Otherwise 1 would have asked my
Home Minister to reply to all the points raised
by the hon. Members of the House.

[RAJYA SABHA]
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First of all I would like to express my thanks
to the hon. Members who have made certain
valuable suggestions for future guidance.

Before this august House was adjourned for
the recess, some Members had raised the issue
of security aspect. Nobody expected this type
of a natural calamity or havoc that was going to
take place. Whether Lord Amarnath gave this
as a punishment or not, I do not want to
comment on this.”

Madam, T would like to read my statement
because it might not have been circulated
earlier. It is my mistake. In para 15 I have made
it clear. In the last two or three years, right from
the beginning there has been an apprehension
of possible threats to the yatris from militants.
There were reports that because there would
be elections there would be likely attempt at
planting explosive devices etc. at the traditional
camp-sites. Keeping the possibilities and these
apprehensions in view, the sites of the camps
at Chandanwari and Seshnag were also located
soon, before the commencement of the yatra to
ensure security and tight arrangements. The
vatra has so far passed off peacefully without
any untoward incident. | would like to make
this clear to you. You made that observation.
So, there is no question of any security
deficiency so far as the security arrangement is
concerned.

Secondly, the Home Minister, in his
statement, has not acknowledged the co-
operation given by the local people. This is
one of the remarks that your kind self has
made. This is because he did not want to repeat
the same statement. In my statement it has
been amply made clear that all these
arrangements were further strengthened by the
wholehearted co-operation of the local
employees and the participation of all sections
of the local population which provided various
services for the yatra, which was particularly
heartening. We have not forgotten the actual
co-operation given by the local people. We
have acknowledged that in my statement.

SHRI S.S. AHLUWALIA: There are two
types of local assistance. It appeared in the
newspapers yesterday that some people from
Karol Bagh and Patel Nagar areas of Delhi were
running langars there and that they were
providing tea and coffee to the yatris. 1 am
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talking particularly about the Muslim f. milies
of the local people.

SHRI H.D. DEVE GOWDA: "The local
people” means all of them, whether tl 2y are
Gujars or Muslims or Sikhs. If you want a
further explanation, | wili give it. i hope you
will be satisfied. "The local people” includes
Brahmins, Pandits. Okay?

SHRI S.S. AHLUWALIA: That was not
required.

SHRI H.D. DEVE GOWDA: What
arrangement did we make? You can make a
guess about the number of yatris who have gone
for the yatra this year, but you cannot actually
get the accurate figure. Last year there were
only 70,000 persons. The year before last only
40,000 persons went there. For the
consideration of the hon. House, through you,
Madam), I want to reiterate what action we took.
Twelve hundred tents each at Chandanwari,
Seshnag and Panchtarni were erected this time.
What was done last year? They were just 900.
The year before last only 750 tents were erected.
This time 3,600 tents were erected. 1 further
want to say that three concrete sheds each were
constructed at Sheshnag and Panchtarni.
Eighteen thousand to twenty thousand pilgrims
could be accommodated. We have made these
arrangements to the best of our ability. "We"
includes the State Government. It does not mean
only the Central Government. The State
Government has also taken interest in it. I do
not say that it has not done anything. Pleasc,
for God's sake, do not draw that conclusion.
One of the seniormost officers, Lt. Gen. Saklani,
Adpvisor in charge of Home and Tourism, was
looking after these things because there is
Govermnor's rule.

The Government of J&K is the overall in
charge of the Amarnath Yatra. He had been
closely supervising the initial arrangements for
the Yatra as well as the relief measures. He
made a numbr of trips in this connection. This
is the one point that I would like to again
reiterate. It is not that nothing has been done.
That is not the actual issue before all of us.
The State Government has taken certain steps
and there is no question of any shortage of
estables. At Pahalgam, the lowest point, about
60,000 to 70,000 people were stranded, because

20~-852.61PMR/27
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the roads were not fit for the Yatris. There was
shortage of dal and edible oil at that point. That
is the information I got from the authorities.
Yesterday the Home Minister and I took the
decision that at any cost they must reach the
next day moming by whatever mode of transport
that is possible. And it was supplied. There is
no question of shortage of wheat or sugar or
atta. So, there is no question of any shortage of
food articles. We have made arrangements for
24 tonnes of rice, seven tonnes of sugar and
eight tonnes of wheat atta. All these
arrangements were made.

I think your point.is very pertinent. Of
course, our weather forecasting system is not
up-to-date. I do agree with you that there was
some kind of a lapse on that side. 1 will give
the date, because I do not want to suppress
anything from the House. Is there any need to
suppress? What for should I suppress?

SHRI AJIT PK. JOGI!: But, why were the
Governor and ti.e Chief Secretary camping here
for three days?

T:iE DEFUTY CHAIRMAN: Mr. Jogi,
wlease do not interrupt. The Prime Minister is
speaking.

SHRI H.D. DEVE GOWDA: | will answer.
that. You have got the right to ask questions. 1
do not say you should give a certificate for every
omission and commission to whoever runs the
Government. On that day I was in Madras and
he might have bcen in Calcutta. Nobody...

SHRI AJIT P.K. JOGI: What about the
Governor and the Chief Secretary?

SHRI H.D. DEVE GOWDA: | am coming
to the point. The Governor came here for the
Planning Commission meeting. In fact, 1
contacted the Governor. 1 will tell you when
the Home Minister had taken steps. I will give
you the information. Madam Chairperson, with
your kind permission I would like to reiterate
it, because I have to convince the people of this
country and in this House, because there is no
lapse on our part. The Prime Minister may be
anywhere in the country, but he does get the
information. Whether it is the Prime Minister
or the Home Minister or the Governor, we have
some machinery and we get the information. In
such a situation, whether it is the Prime
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Minister or the Home Minister or the Governor,
we immediately took all necessary measures
for rescue operations. I will just come to what
actually happened on the 21st night. You
referred to MIG or the helicopter.
....{Interruptions).... Please cooperate. We had
not kept quiet. The Tourism Department has
published this pampheit elaborating the do's
don'ts for the Yatris to Amarnath.

SHRI S.S. AHLUWALIA: That is not the
point. We know all these things. The simple
point is you have said that you have made all
arrangements. Now, in his Statement, the Home
Minister has said that the communications
system had collapsed. What did you do? Did
you use the para-military forces in such a
situation? Don't show all these things to me.

THE DEPUTY CHAIRMAN: Mr.
Ahluwalia, if you are most concerned about
it....(Interruptions)....

SHRI S.S. AHLUWALIA: I have read that.
You also read it. Perhaps your translation is
wrong. It is not my fault.

THE DEPUTY CHAIRMAN: Mr.
Ahluwalia, don't disturb the proceedings of the
House....(Interruptions)....1 would not allow any
cross-talk. We should have some dignity in the
House Everybody is talking about dignity in the
House and they themselves are flouting
it.....(Interruptions)....Mr. Ahluwalia, let the
Prime Minister speak. When the Prime
Minister is replying to your quries, it is the
dignity of the House to allow him to speak.

SHRI S.S. AHLUWALIA: I agree with you.
But what is the purpose of mentioning do's and
don'ts which were circulated some three months
back? What has happened on the ground reality?
There was no  terrorist  activity
vo...(Interruptions)....

THE DEPUTY CHAIRMAN: I am not
allowing you. Nothing is going on
record.....(Interruptions)....Nothing is going on
record.....(Interruptions)....Please allow him,;
otherwise I have to. take some
action....(Interruptions)....We have been
discussing this matter for more than two hours.

SHRI H.D. DEVE GOWDA: Madam, these
things cannot be discussed emotionally. It is a
national tragedy. We must sympathise with the
bereaved families.

[RAJYA SABHA]
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Madam, I would like to put one question.
Last month fifty-nine people died when they
had gone on a yatra to Ujjain and Haridwar,
the Parliament was in session
..... (Interruptions)....

SHRI S.S. AHLUWALIA: We raised this
issue. You go through the record.

SHRI H.D. DEVE GOWDA: I will allow
you. Even on that day, I allowed you.

SHRI S.S. AHLUWALIA: You go through
the record.....(Interruptions)....You go through
the record.

THE DEPUTY CHAIRMAN: Mr.
Ahluwalia, 1 am not allowing you. Please sit
down.....(Interruptions)....

SHRI1 H.D. DEVE GOWDA: 1 know
that....(Interruptions)....If 1 am able to defend
myself, I will defend it. 1 don't need
the....(Jnterruptions)....

SHRI S.S. AHLUWALLIA: I can also defend
myself.

SHRI H.D. DEVE GOWDA: It doesn't
matter. I am not worried about that
also..... (Unterruptions)....Don't have that
impression.

THE DEPUTY CHAIRMAN: Mr.
Ahluwalia, please keep quiet. Don't object
to....(fnterruptions)....

SHRI1 H.D. DEVE GOWDA: In my life time,
I am not aware of these things
..... (Interruptions)....

SHRI S.S. AHLUWALIA: Madam
....(Interruptions)....

THE DEPUTY CHAIRMAN: I ask you to
keep quiet. 1 won't permit you
...(Interruptions).... I am not permitting you.
You should understand when I am not
permitting you, I will not permit you....
(Interruptions)....I am not permitting you....
(Interruptions)....1 am not permitting it....
(Interruptions)....] am not permitting it. Don't
have a running commentary. There is a dignity
in this house when the Prime Minister is
speaking ....(Interruptions)....Please keep quiet.
When the Prime Minister is on his legs, when
he is answering the queries raised by Members,
the dignity of the House is to listen to him. I
am not allowing it. When I am in the Chair. 1
know how to direct.
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SHRI H. D. DEVE GOWDA: If you want to
sack the Governor, tell me. If you want to sack
the Chief Secretary, tell me.

SHRI S.S. AHLUWALIA: I Don't want to
sack anybody. I don't want the power to sack
anybody. You must give a correct answer. That
is all.

SHRI H.D. DEVE GOWDA: I know how
many tragedies have taken place in this country.
I know how you have run the administration.
....(Interruptions)....1 am not afraid of these
things. Don't think that this Government is
going to be cowed down by these things. Let
me answer, whatever was required we have
done. We are aware of it.

Some Members in the other Hosue have
made some remarks. I don't want to quote from
the proceedings of the other House. They have
made all kinds of sweeping remarks. I may tell
you honestly that the Government is not
sleeping. If the elections were not to be held in
Jammu and Kashmir, if the elections were not
to be held in Uttar Pradesh, I don’t think they
would have stooped so low to make such
sweeping remarks.

SHRI TRILOKI NATH CHATURVEDI:
Madam, I think this is unfair ...(/nterruptions)...

SHRI S.S. AHLUWALIA: Itis not a political
matter. This is wrong ...(Interruptions)...

SHRI H.D. DEVE GOWDA: I will tell you
how ...(Interruptions)... We are also human
beings.

it forso] w1 el (IR WA : M AR |
g A1 9% W@ T L (Av) § uyE et
HATTE HE ATEd § ... (FAYA) AT A F1
HIEE AN g W@ T

st et g =g 39 TR w @
T WE ...(Fwery) W T w3 ¥
(=aYm)... gfrr ¥ 3R i 9ga ¢ =R =
Ho @ ¥ ...(=EaA)

SHRI S.S. AHLUWALIA: It is not an
election propaganda. ...(Interruptions)...

SHRI H.D. DEVE GOWDA: I am fully
convinced.
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SHRI S.S. AHLUWALIA: But this is a
wrong statement. You are saying that you are a
sober person. What is this?

it fremt g wgdd: 79 Y 99 w5 9w ¢

it foreo) W wreft: s F g S =W wu
{1 T

ot Preiret 1 wgdd: ey ¥ M sga o Tw
R .(TAA)... 3E ¥ HT e Y e g
T

#ft gy : TRy A % WS ¥ g1
FRNGEY T .. (HAF)...

it Pl e agdd: 39 1 e B =
TR

ot ToeTRe gAY A FE W R
39 WE 9 fF ge wREa W@ ) L (F=Eam)..L.

it Prelrt Mg agd<: e+t A &, 39
® IR A F 99 q B .. (HIAYHA)....

o TeewRr swEAieE: A 9% 99 F1 AEH
¥ olR 3 fReit 3 g qgE S/ ¥

ot Preiret T gAY ST F I
feart & ... (=aam)...

SHRI S.S. AHLUWALIA: It should be
expunged from the record. It is an uncharitable
remark. (Interruptions).

SHRI H.D. DEVE GOWDA: | have
appointed some Ministers only for denials.

SHRI 5.5, AHLUWALIA: So what? You
cannot pass any uncharitable remarks against
Members of Parliament.

SHRI H.D. DEVE GOWDA: I know that.
There is nothing new for me to learn.
(Interruptions). 1 have created a new portfolio
onty for denials.

SHRI S.S. AHLUWALIA: You may create.
I do not care for that. You must not, you should
not, pass any uncharitable remark
...(Interruptions). It should be expunged,
Madam.

THE DEPUTY CHAIRMAN: Let him make
his points. (Interruptions).
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SHRI S.S. AHLUWALIA: Madam, it is
unfair. It is a matter of personal tragedy that
we are raising.

THE DEPUTY CHAIRMAN: Please sit
down. I have been telling you, if you are serious
...(Interruptions).

SHRI H.D. DEVE GOWDA.: | am going to
give all particulars. (Jnterruptions).

THE DEPUTY CHAIRMAN: All of you,
please sit down.

SHRI V. NARAYANASWAMY: Madam, it
is unfortunate. I request the Prime Minister to
kindly reply to the points raised.

THE DEPUTY CHAIRMAN: One second,
Mr. Prime Minister.

The whole country is concerned with the
tragedy. It is unfortunate that while we are
having such a serious discussion for the last
almost two and a half hours, at the fag end of
the day, there should be some kind of
unpleasantness in the House. We should also
think of the people who are still stranded over
there. We should also think that everyone in
this House should give his support, whatever
we can in whichever way, to see that the people
who are stranded are helped. Whatever other
political issues are there can be taken up later
on, but not at this time. I request everybody
and I tell everybody very strictly, there should
be no interruption. (Interruptions). Mr.
Ahluwalia, you are even interrupting me. | am
so sorry to tell you this. You have no control
over your voice. Please do something about it
and keep quiet and let the Prime Minister

- answer the questions you have put. I have
noticed. He never interrupted anybody.
Allegations were made, questions were put. He
listened to everyone. Let him answer now.
There is a limit for interruptions also.

SHRI VISHNU KANT SHASTRI: But he
should also not mention about the elections.

THE DEPUTY CHAIRMAN: Artct my
ruling nothing, please. Let him answer. Lt me
at least know what is happening. Even if you
are not interested, I am interested to know what
is happening to those 70,000 people over there.
I am not interested in politics.
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SHRI S.5. AHLUWALIA: It was an
uncharitable remark.

THE DEPUTY CHAIRMAN: I will look at
the record. Whether it is charitable or
uncharitable, I will decide later. Let me first
find out. Now, please sit down. Take your seat.
(Interruptions). Mr. Prime Minister, you please
let us know what is happening there.

SHRI H.D. DEVE GOWDA: | am not
mentioning ...(Interruptions). Please hear me.

SHRI S.S. AHLUWALIA: T am not
concerned about personal ...(Jnterruptions). 1
am concerned about the House. One should not
pass this type of a remark.

THE DEPUTY CHAIRMAN: Please sit
down. (Interruptions).

SHRI VISHNU KANT SHASTRI: He has
hurt our feelings.

THE DEPUTY CHAIRMAN: | am not
allowing anything else now. I will leok at -he
record. If there is anythiiig, I would see to it. §
am now allowing the Frirne Minister to make
his points and answer the questions which have
been put in the House. At least I am interested
to know what is happening.

SHRI H.D. DEVE GOWDA: Madam, if you
permit me, I will proceed further.

THE DEPUTY CHAIRMAN: Yes, please.

SHRI H.D. DEVE GOWDA: On 16th of
August about 25,000 pilgrims left Jammu for
...(Interruptions).

THE DEPUTY CHAIRMAN: Please, Mr.
Railway Minister, no interruption in the House.

SHRI H.D. DEVE GOWDA: On 16th itself
the pilgrims started moving from Jammu and 1
want to make this point clear that by 21st more
than 1.2 lakh pilgrims left Jammu to Amarnath:
On 21st night this problem started. All of a
sudden, there was a heavy rainfall, snow, etc.
and it continued on 22nd, 23rd and 24th. Some
hon. Member asked when the Home Ministry
started acting.

SHRI INDRAJIT GUPTA: Sir, I was there
on the 22nd.

SHRI H.D. DEVE GOWDA: That is what |
am saying on 22rd when we got this
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information, a separate control room was
opened in the Home Ministry's office and every
three hours we used to get the information. It
is not to create any artificial record for the
‘purpose of convincing the House, but every
three hours we used to get the information. But
till 24th evening, it was practically impossible
to take any helicopter to that particular point. I
am not an expert, but when the army people
say, when the defence people say, when the
military people say that it cannot be taken,
have only to go by their advice
...(Interruptions)...

SHRI S.S. AHLUWALIA: I asked a simple
question.

THE DEPUTY CHAIRA&IAN: Can you now
keep quiet? ...(Interruptions)... Please keep
quiet. You have asked a question: we know that
it is registered:.- please keep quiet.
...(Interrupiions)... You do not comply with the
Chair's instructions. I will have to name you,
Mr. Ahluwalia.

SHRI S8.S. AHLUWALIIA: I can go.

THE DEPUTY CHAIRMAN: You are most
welcome if you want to go.

SHRI H.D. DEVE GOWDA: | request you,
Mr. Ahluwalia, that you should not go. At least
[ will be enlightened. ...(Interruptions)... I will
be enlighteried. If you ge. there will be no
charm. You should not go.

SHRI S.S. AHLUWALLIA: Sir, you always
need a critic near you. ...(Interruptions)...

THE DEPUTY CHAIRMAN: No. But this
is destroying a serious discussion because I
think it is a very serious discussion where
thousands of people are involved and everybody
is sayiny that they are concemed. I do not think
this is the way to discuss. You should listen to
the Prime Minister and if you feel that there is
still something which could be done, you can
suggest it, but this cross-talk is not proper.

SHRI H.D. DEVE GOWDA: Police, civil
officers, all types of officers have been
deployed. There is no question of deploying
merely civil employees or only the Army. Police
officers, security forces, armed forces—all these
people started operating from 24th evening. Till
then, it was practically impossible. On 23rd,
52,500 pilgrims were stranded; 27,000 at
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Panchatarani 11,000 at Seshnag and 14,500 at
Chandanwari. Only on 24th we started
operating. By the 25th evening, there was a
slight improvement in the weather conditions.
That was the day before yesterday; yesterday
the House commenced. On 25th what was the
position? At Panchatarani there remained just
150 yatris out of 27,000 people. We have
brought down all other people. Only 150
remained there; that was done within 24 hours.
Out of 11,000, 100 people remained at Seshnag;
out of 14,500, 8,000 people remained at
Chandanwari. All the other people were
brought down. When our hon. Home Minister
went to Khanabal, about 60,000 to 65,000
people were there. He was unable to meet all
the 65,000 to 70,000 people because of road-
blocks. We will make all arrangements. So far
as this is concerned, there is no question of any
indifferent attitude. This is a sad state of affairs.
Unfortunately, God is unkind towards us. We
have done our best. That is all I want to say.
On 24th evening there was some improvement
in the weather conditions. We were working
on 25th. We were working on 26th. Today
special flight arrangements have been made to
bring them from Jammu and Srinagar.
Yesterday seven special trains, apart from the
usual trains, were running. There is no question
of allowing the people to suffer. We have
opened more camps in Jammu for those people
who come there and we have made all
arrangements. The Director of Tourism has
been placed in charge of supervision. Only
seventy-three bodies have been identified. It
was published in the local newspapers. Their
relatives who accompanied them gave their
consent to bury the dead bodies there itself.
With the consent of their relatives the State
authorities have taken a decision to bury their
bodies because they are going to be
decomposed. That problem is there. We have
given all this conformation through the local
media and it has been advertised. This is one
thing which I would like to tell you. If any
person wants to take the dead body or if any
person wants to see the dead body, it is going
to be sent to his native place. It is a question of
time. It will take five or six days. But it is very
difficult to preserve the bodies in such a
condition. They will be decomposed and you
all know what will happen then.
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Some hon. Members, particulrly an elder
lady Member, mentioned about the actual
problem faced on the way to Amarnath. What
is the actual situation? Even two people cannot
move. That is the situation. There are terrains
and other things. Steep hills are there. I have
not gone there. In fact, I was also thinking of
going there. Unfortunately, I could not go there.
I was also equally anxious to visit that place.
Unfortunately this time I could not do that. It
may be the will of Lord Shiva, LLord Amamath,
that 1 should not see his "Chhari”. It may be
the will of God.

As regards the suggestions made by the hon.
Members, I will go through them and see
whether any improvement can be made. The
Government will seriously consider whatever
suggestions that you have made.

I have announced a compensation of Rs.
50,000. The State Government is going to give
Rs. 50,000.

SHRI S.S. AHLUWALIA: Why is it anly Rs.
50,0007 We give a compensation of Rs. 2 lakhs
to the victims of political riots. Why don't we
pay a compensation of Rs. 2 lakhs to these
victims, these pilgrims?

THE DEPUTY CHAIRMAN: Mr.
Ahluwalia, please sit down. (Interruptions)...
Please sit down. Never mind. There are many
political questions. (Interruptions)...

SHRI S.S. AHLUWALIA:*

THE DEPUTY CHAIRMAN: Nothing is
going on record. (Interruptions)... What Mr.
Ahluwalia is saying is not going on record.
(Interruptions)... Nothing is going on record. 1
am not allowing you.

SHRI1 H.D. DEVE GOUDA: If the House
wants to increase the compensation, I am
prepared to increase the compensation-and to
see that it is done to your satisfaction.

SHRI S.S. AHLUWALIA: It is not to my
satisfaction.

SHRI H.D. DEVE GOUDA: Don't take it
seriously. (Interruptions)... Don't take it
seriously. For the first time there is such a
demand. When fifty-nine people died in the last

*Not recorded.
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yaira no such suggestion had come. This
demand has come for the first time. This time i
am going to increase it. I make it Rs. 2 lakhs.
Okay.

SHRI S.S. AHLUWALIA: Thank you.

SHRI H.D. DEVE GOWDA: So far as
inquiry part is concemned, if there is any laps,
we are also equally anxious. That is the only
point for me to make an announcement here.
The other House has taken a decision in the
Business Advisory Committee to have a
discussion on this issue the day after tomorrow
because tomorow is a holiday. So to prevent
any further discussion by that House—they may
try to attribute motives; that is why I am a little
bit worried ...(Interruptions). They have taken
a decision for discussion on this issue. The
Speaker has allowed a discussion on the 29th
under Rule 193. The Government is going to
come out. So far as inquiry is concerned. I am
not going to spare anybody if there is any lapse.
I can assure you this much. The inquiry is going
to be held only after the discussion is over in
Lok Sabha. I think I have tried to cover all the
points mentioned by the hon. Members.

SHRI SURINDER KUMAR SINGILA: What
about a national policy?

SHRI H.D. DEVE GOWDA: I have said that
we would consider it.

SHRI VISHNU KANT SHASTRI: When
was the Army pressed into service? When was
the Army asked to do this work?
(Interruptions).

SHRI S.M. KRISHNA (Karnataka):
Madam, the hon. Prime Minister has made a
pertinent point about weather condition
forecasts at a time when such yatras take place.
We do not have the kind of equipments that
other Western or forward countries are having.
(Interruptions). That we have, but it is not
enough. Can we forecast what will be the

“ weather conditions after 8 days or 10 days or

15 days? Do we have that kind of equipment. If
we have it, then why was it not used? Why was
it not pressed into service? If it is so, then it is
a very serious lapse. Without encroaching upon
our sovereign rights I would like the Prime
Minister to apply his mind. There should be
some coordination with other Western countries
about weather condition forecasts at such



nent [27 AUGUST 1996]

imes when yatras take place. With their

.id with their assistance and with some

‘dination such calamities could be possibly
.voided.

SHRI V. NARAYANASAMY: Mr.
Prime Minister, I would like to know one
thing.

THE DEPUTY CHAIRMAN: 1 don't think 1
am giving you the permission. (Interrupsions).
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1 am not going to allow anybody. Everybody
had his say. The Prime Minister has answered.
(Interruptions). 1 am not allowing.
(Interruptions). Nothing is going on record. 1
am adjouring the House till 11 o'clock the day
after tomorow.

The House then adjourned at thirty-nine
minutes past seven of the clock till eleven of
the clock on Thursday, the 29th August, 1996.




